NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 31.03.2023 (FRIDAY)
CHENNAI BENCH (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Ms. Shreesha Merla,
Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) | Union Bank of India Mr. Varun
(Ins) No. 84/2023 Vs Srinivasan
For Condone Delay | Resolution Applicant of
IA No. 303/2023 M/s Bheema Cements
For Stay Limited Consortium of
IA No. 302/2023 Fortuna Engg. Tech
For Directions and Structurals (India)
IA No. 304/2023 Pvt. Ltd.
For Admission (After Notice)
S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
2 Comp App (AT) PA Hamza Ms.Harshini M/s Shardul
(CH) No. 36/2022 Vs Jhothiraman Amarchand & Co
T.P Anil kumar & 11 Ors R1-R4
Mr. Alishan
Nagvee R5-R12
3 Comp App (AT) Eera Investments Mr. Avinash
(CH) (Ins) No. Vs Krishnan Ravi
251/2022 M/s MR Pro Tech Pvt Ltd
For Exemption
IA No 528/2022
4 Comp App (AT) Chief Executive Officer M/s Aquilaw Mr. S.
(CH) (Ins) No. Vs Sathiyanarayanan
318/2022 P. Sriram Liquidator
For Exemption M/s. Bharat Coal
IA No. 674/2022 Chemicals Limited
For Stay
IA No 673/2022
5 Comp App (AT) Ajay Kumar Agarwal Mr. Srinath M/s Genicon &
(CH) (Ins) No. Vs Sridevan Associates- R2
402/2022 CYMK Inks LLP & Anr

For Exemption
IA No. 968/2022
For Stay

IA No. 969/2022




Comp App (AT)
(CH) (Ins) No.
431/2022

Leave to file

IA No. 1089/2022
For Stay

IA No. 1088/2022
For Additional
docs.

1090/2022

Arun Kumar

Vs

Ms. Sripriya Kumar, RP
& 3 Ors

Ms. Ankita Paul

Mr. NP
Vijaykumar- R2,
R3

For Hearing

S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
7 TA (AT) No. VNR Infrastructure Ltd M/s Kesar Dass | Mr. M Anil Kumar
176/2021 Vs B. & Associates
(CA (AT) (Ins) No. SS Rail Works Private
438/2019) Limited Through its
Managing Director
Mr. A. Srinivasulu Reddy
WITH
8 TA (AT) No. VNR Infrastructures M/s Kesar Dass | Mr. Rajeshwar
177/2021 Limited B. & Associates SinghR1 & R3
(CA (AT) (Ins) No. Vs Mr. Mayank Jain-
440/2019) Dy.CSTE Const. & 2 Ors R2
WITH
9 TA (AT) No. VNR Infrastructures Ltd | M/s Kesar Dass | Mr. Mayank Jain
179/2021 Vs B. & Associates
(CA (AT) (Ins) No. Rama Raghava Reddy
444 /2019)
WITH
10 TA (AT) No. VNR Infrastructure M/s Kesar Dass | Ms. Shipra
187/2021 Limited Through its B. & Associates | Shukla
(CA (AT) (Ins) No. Liquidator Mr. T.S.N
567/2019) Raja
Vs
The Chief Engineer
11 TA (AT) No. POSCO International Ms. Anusha Peri | Mr. Kumar Mihir
205/2021 Corporation
(CA (AT) (Ins) No. Vs
1228/2019) Mohana Cotton Ginning
Private Limited
12 TA (AT) No. 181/ D. Aravindakshan Prof. D Mr. K
2021 (CA (AT) No. Vs Arvindakshan MahadevanR1-R6
191/2019) Agastya Bio Pharm India
Ltd. & 5 Ors
13 TA (AT) Dr. Joe Verghese Ors Mr. Naveen Mr. Prasad

No.188/2021 (CA
(AT) No.77/2019)

Vs

R.Nath

Vijayakumar- R5




Omega Hospitals Pvt Ltd
& Ors.
WITH
14 TA (AT) No. Dr. P Mahabala Rai Mr. Ayush M/s Prasad
189/2021 (CA (AT) | Vs Choudhary Vijayakumar- R5
No. 105/2019) Omega Hospitals Pvt.
Ltd. & 10 Ors
15 Comp App (AT) Chennai Chengelpet Ms. Deepika Mr.S.Satyanaraya
(CH) (Ins) No. Tannery and Footwear Murali nan
60/2021 General Workers Union
For Exemption & 4 Ors
IA No. 135/2021 | Vs
Kavitha Surana & 4 Ors
WITH
16 Comp App (AT) Ganesh Cartons India Mr. Abhinav Mr.S.
(CH) (Ins) No. Pvt Ltd. & 3 Ors. Parthasarathy Satyanarayanan
104/2021 Vs.
Kavitha Surana
WITH
17 Comp App (AT) Muhamad Yavar Ms. Preeti Mr.S.Satyanaray
(CH) (Ins) Dhala Mohan ananR1.
No.109/2021 Vs. Mr. MS
For Stay Kavitha Surana & Anr. Viswanathan- R2
IA No.199/2021
Seeking
Injunction
IA No. 200/2021
To dispense with
IA No. 201/2021
For filing
IA No. 202/2021
For Additional
documents
IA No. 641/2022
18 Comp App (AT) Mr VVV Satyanarayana Mr. Yogesh Jagia | Mr. Amir Bavani -
(CH) (Ins) No. Rao R1
387/2022 Vs M/s Khaitan- R2
For Urgent Hearing | India Infrastructure & R3
IA No. 922/2022 Finance Company Ltd.&
For Stay 2 Ors
IA No. 921/2022
Adv Hg
IA No. 201/2023
Copy to:

Notice Board

Website: www.nclat.nic.in

For Assistance,

For VC Link- venclatchennai5@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (J)

(Chennai Bench)
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